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Mr. M.M. Sudame, for the 6PPlicant Mr. j., Hirwanj, 
Assistant Director(Staff 
G.M. Telecoms 	 ), from 

Bombay is 
present on behajf of the 
respondents He says that the 
reply is not yet ready and 
reques5 to grant some more time 
to file the same, tí Sub. 	L l-' 

Adjourned to 19th January 1989 for directions 

No notice to either Side, 

TLC 

Date. 19 

Neither the applicant nor 
his Advocate is present •Mr, 

j,r, Hirwanj Assjst.t Director an 
from Cbjei Generaj Manager 
0fice, Bombay is 	Te1ecom behalf 	 Psent On of the respondents He says that the repl

y is under Preparatlo and .req5 to grant 
Some more time to file the same. 

Adjourned to 27th 
March 1989 for reply and further directions 

0~) tz 



te: 27.3 i989. 

I Mr. M.M. Sudame, for the 
PUcarit. Mr. V.S. Masurkar, 

the respondentsp  who has filed 
H 	h note of appearance. filed ft reply today on beh'f  of the respondes which 
is taeri on XeCcrd and has 
undertak to serve acopy of  the  same on the applicant directly 
as Mr. Same sags. that the sane 

: 	 may be sent to the ppiicant and- 
files a proof of service of 

/ 	 I 	reply in the Office, hus the 
matter is ready for hear in. 
Place on: Sirie-je list. 	: 

kt the time of fixing the 
date of hearing notice may be 
issued to the aPPI-Ifant and also 
to the respondt. 

'c 	 )LS/g7 
Oe a1Iect..j.oi of iie H nb1 Vicc 

j 	hairman datod 	 the matter 
iS rakeri out from 5iriede .i.ist 
Ftxed for final hearing, on 
I3su: notices to the partfrs a. per 

J order dt Ed 

374rar 
J. 

OA.NO.584/88 	Dated:.13.9.93 

Shri khande for Shri. M.M.Sudame 
- 	. 	for the applicant states that he has 

no instructions. The CA. is dismissed, 
the in default of ap

None
pear
for

ance  
the re sdents. applicante 
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1/ 	 (USHA SAVARA) 	(M.S ,DESHPANDE) 
M(A) 	 VC 

-- . 

- . 

fij4éfiudgemnt despatChe 

to ipp1icant/ReSpOUdt (s) 


